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Amendment of law relating to Death 
Penalty 

61 7. SHRI XAVIER ARAKAL: Will 
t he Minister of HOME AFFAIRS be 
pleased to tate : 

(a) w h ether Governm ent pro;pose 
to amend the law relating to d E:ath 
penalty; and 

(b ) if so, details ther eof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS AND DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI P. 

-VENKATASUBBAIAH ) : (a) and (b). 
'The Indian Penal Code (Amendment) 
Bill, 1978 which was passed by the: 

Rajya Sabha but lapsed on the dis-
solu tion of Sixth Lok Sabha sought 
to replace the existing session 302 JPC 

by a new section providing that the 
normal punishment for murd er would 
be imprisonment for life and that only 
in certain aggravated circumstances 
specified therein would t.he cou r t have 

the discretion to award death sentence. 
The provisions of the lapsed Bi'l are 
still under the consideration of the 
'Government. No date can be specified 
at this stage as to when the legislation 
on the subject will be introduced in 
Parliament. 
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